N THE SUPREME COURT OF | NDI A
CRI M NAL APPELLATE JURI SDI CTI ON

| NTERLOCUTORY APPL| CATI ON NO. 3
[N
CRIM NAL APPEAL NO._ 2529 OF 2006

BABU LAL & ORS. L. APPELLANTS
VERSUS
GRAM PANCHAYAT DEROLI JAT & ORS. ...... RESPONDENTS
ORDER

The Interlocutory Application is dism ssed.

[ CHANDRAMAULI KR. PRASAD|
NEW DELHI
JANUARY 24, 2011.



